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recognised as one of the most impor-
tant felt needs of the country, next
only to food. It ig expecteq that
outlays, which are yet to be finalised
will reflect the emphasis placeg on
this vita] sector of development.

Setting up of growth centres in
Andhra Pradesh

@ 2941-B. SHRI T. CHANDRASE-
KHAR REDDY: Will the Minister of
INDUSTRY be pleased tp state:

(a) whether Government have
taken any decision on the setting up
of growth centreg in tho country;

(b) if so, what are the details
thereof : and
(c) what is their number along-

with their locationg which are likely

to be set up in the neay future in
Andhra Pradesh?

THE MINISTER OF INDUSTRY
(SHRI  VISHWANATH  PRATAP

SINGH): (a) and (b) Government has
decided to give Central Assistance for
the Development of Infrastructural
facililies in two identifieq growth
centreg in each No-Industry District.
The Central Assistance will be limiteq
to 1]3rg of the tfotal cost for develop-
ment of infrastructure in the growth
centres subject to a maximum of Rs.
2 crores per district.

(¢) As there is no identified No-
Industry District in Andhca Pradesh,
it ig not ‘covered under the scheme.

.Unhygienic Conditions in DIZ Area,
New Delhi

@ 2941-C. SHRI HARVENDRA
SINGH HANSPAL: Will the Minister
of WORKS AND HOUSING bLe plea-
seg to state:

(a)y whether private scavengerg spill
all the refuse while sweeping dirt in
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the back lanes of ‘D’ Sector of D.I.Z.
Area, Mandir Marg, New Delhi;

(b) whether the New Delki Muni-
cipal Committee are likely to be given
instructions to apprehengd the culprits
who intentionally create unbygienic
conditions:; and

(¢) if so, when action is expecled
to be taken in the matter?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS AND
IN THE MINISTRY OF WORKS
AND HOUSING AND IN THE DE-
PARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI (MALLIKARJUN):
(a) Yes.

(b) and (¢) The information is
being collected and will be laid on
the Table of the Sabha.

12 Noon
.FAREWELL TO MR. cHAIRMAN

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI). Mr. Chair-
man, Shri Mukherjee, honourable
Members of the Rajya Sabha, I am
glad to have this opportunity of -say-
ing a few words to join in the senti-
ments of this august House, but I rise
with some sadnéss. We ghall all raiss
Justice Hidayatullah.

Sir, you came to us after a distin-
guished legal and judicial - career
where yoy had attaineq the highest
position. This gignity and long expe-
rience you brought to the Rajya
Sabha. Initially you must have had
a difficult time adapting to an cuvi-
ronment of passion and noise, go diffe_
rent from the obedience of the court
and the quiet companionship of
Mother Nature on the golf course.
But the training of g jurist juxlaposed

with concentration ang alertness so
essential to score in 2olf make: an
almost unflappable combinalicn. So

you soon found a close bond with the
House. You have been not merely a
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distinguished Presiding  Officer
but also a guide, philose-
pher and frlend to  all  of us,
combining knowledge with humour

and understanding. Evea when your
rulings may have been ynpalatable to
some on this gide or op lhat side, they
were readily accepted because of your
tatherly angd friendly manner, You
deflated pomposity of any kind. If
arguments became too heavy, you
introducd lightheartedness, and if they
were too flippant or superficial, you
inducted the serious note  which
the subject deserved, Your
apt quotations have enlivened the
debates. Your witty remark; have
often defused tension and prought
harmony to the proceedings. I hope
hon. Members will appreciate and will
cmulate your spirit of sportsmanship.

We all know what a store of eater-
taining anecdotes you had. anq what
a gracious host you have -often heen
to ug and others. I do not know if
this is proper, but may I adg that
. we should not under-estimate the
qualities of the lady bhehind the
scenes. Shri Hidayatullah hag been
supported ably and with grace by his
charming wife and with her encoura-
gemenl of the arts, her concern for
the handicapped and other interests,
adds new dimensiong to their life and
activities.

On behalf of the Governmeni{ and
my party, anq on my own behalf, I
give our very best wishes to you, Sir.
and to Shrimatj Pushpa Hidayatullah.
We hope that your gifts of mind and
heart and your wide experience will
continue to De at the service ¢f cur
people.

SHRI DIPEN GHOSH (West Ben-
gal). Mr, chairman, Sir, I join the
Madam Prime Minister and all the
Members of this august House to pay
tributes to you ipn bidding farewell,
also with heavy hearts. Sir, many a
time in the past we desired your pre-
sence during the Zerg Hour, bhut our
desire was seldom fulfilled. Today
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that desire is being fulfilled. but we
did not want it. Today’s Zero Hour
in real terms of meaning iz ‘zero
hour’, the sad hour in our parliamen-
tary life with you, Sir.

Sir, some moments do cone in one’s
life when one hag to part ccmpany
with others, however dearest one may
be. Ag Poet Tagore said: “Jete nahin

(Shall not let one go, yet has to do .
50).” And today we are faced with that
moment, the sad moment in our par-
llamentarv hfe

Oon” behalf of my party; the Mem-
bers belonging to my parly in  the
Rajya Sabha and on my own behalf, -
1 bid you. Sir, farewel. Sir, your
runriing commentaties often punctua-
ted with wit and humour during the
Question Hour might have at times
caused discomfiture te both the ques-
tioner and the answerer and fory which
Members belonging to both the sides
had to measurc swords with you at
times. But today I admit, Sir, that
without that running commentaty the
Question Hour will appear to us a -
dull - affair. Sir, with the passing
away of our most illustrious colleague
Shri Piloo Mody, wit-and humour,
which is also a real part-ef parlia-
mentary life, was lost to a great ex-
tent; and with your retirement, Sir,
there will be a real void. I hope that
the incoming incumbent will try - to
fulfil that part. -But I concede that we
will be missing that part of our par-
liamentary life with your retirement.
Sir, on your retirement, I, therefore,
wish you good health but also good
humoui-q " ~

In the cnd SlI‘ durmg the question
hour many a time in the past to catch
your eye W¢ wanted you to turn on
the left which also we could not get.
But at least after your retirement I
wish you will turn to the left. *

With these, 1 pay tribute to you,
Sir. ,
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SHRI R. MOHANARANGAM (Tamil
Nadu): Mr, Chairman, Sir, I fully
associate with the sentiments that have

been expressed now by our beloved
Prime Minister.

We are assembled here today and
specially have assembled during the
last days of this session, And I hope
that we would re-assemble here dur-
ing the month of November., But we
will be very badly missing our fami-
liar and distinguished Chairman here.
Sir, you have guided the delibera-
tions of this House for the past five
years with great dignity, impartiality,
patience and understanding. When we
fought with each other, Sir, especially
during the question hour or on any
discussions, you brought us to a peace.
ful atmosphere, and we stopped quar.
relling with each other. Even though
you will not be here in this House,
Sir, the tradition which you have laid
down in the House will definitely be

cherished, remembered and definitely

followed.

I express gratitudes of qur party and
my personal gratitudeg to you, Sir,
for the manner in which you have
functioned, and you have been inde-
pendent throughout your career, Sir,
especially in the question hour when
I was in the Lok Sabha, just
By shouting I wused to catch
the eye of the speaker. When
ever he turned towards right, as
Mr, Ghosh pointed out, I used to
shout at the Speaker. Suddenly he
would say, “Mr. Mohanarangam. put
your question.” But here, Sir, even
ihough I used to shout along with my
guru, Shri Vishvajit Prithvijit Singh,
by just showing the size of the physi-
-eal structure, we were not in a posi-
tion to get your eye. Sometimes I
used to ask my guru, Shri Vishvajit
Prithvijit Singh, what we should do
for this. He would say, “You just
start, and I will back you.” He is in
that corner, and I am in this corner.
When we both stood up and wanted
to catch your eye, he could catch your
eye but 1 could not because the size
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of that gentleman is two-and-a-half

times more than mine,

And, s, you are here for the past
five years. We Know, we go. Wven
1t 1s noy a permanent post for us. We
€0 not Know wnat 1s going to happen
to us even aiter two years. We arc
not going to be here permanently.
Wnen we go out, whenever we debate
on our democratic institutions, espe-
clally this upper House and Parlia-
ment, Sir, we will never forget you.
We will definitely remember the
guidance of our distinguished philosoe-
pher and guide. You have been the
philosopher and guide and everything
for us. We will remember your gui-
dance throughout our lives,

SHRI M. S. GURUPADASWAMY
. (Karnataka): Mr. Chairman, flattery
is the food of the lesser men, and it is
a cheap device of courtiers. But it
will be lack of our culture if we do
not recognise greatness in man. Qur
culture, our tradition are great What.
ever may be our internal struggle this
nation and people have not failed to
recognise greatoess and virtues in
men. They have set example to
ather countries of the world in estab-
lishing this tradition, Sir, moments
arise in the life of man when we have
to bid good-byc and} bid farefell,
however, it is sad, painful and poig-
nant may be. Such a moment has .
come in the House todgy. With a
heavy heart; with a proféund feeling
of distress and sorrow mixed with
respeet, love and goecdwill we are
telling you good-bye,

Sir, it is Shakespeare who said: Some
people are born great, some people
achieve greatness, but some others
have greatness thrust on them, In
your case, Sir, you were not
born great mnor greatness was
thrust on you. But you  achiev-
ed greatness by oyur honesty,
your integrity and your self-less ser-
vice and dedication to ideals and
values. Sir, the entire House will
agree with me, perhaps that the lives
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of great men remind us that we can
make our own lives great. By your
action and precept, you have achieved
. sublimity and nobility which every
" one of us is proud and about which
we are all happy.

May I say that you associated with
this august House during one of the
stormiest periods in our history and
one of the most trying times. You
presided over the deliberations with
great tact, dignity and poise? On
_ occasions when tempers ran high and
. passions ruled this House, your wit,
*and humour, always restored calm;
and tranquility. Sir, you have en-.

deared yourself to all of us in the'

House by setting high standards and
high values. We will remember you
always with great affection and love.

I associate myself sincerely with the
Prime Minister and others in wishing
you very well in your life and in
bidding you very warm farewell.

Before doing that may I quote a
few lines from John Wesley. I al-
ways remember these lines. They are
dear to my heart. I think these lines
are very relevant on this occasion:

“Do all the good you can, by all '

the means you can, in all the ways

you can, in all the places you can, -

at all times you can, to all the peo-
ple you can, as long as ever you
can.”

Thank you, Sir, Goodbye.

ofY st Fow rEAon (weq qdw):
© AT Fqrrey A, TR
#fr o ¥ A Frarg, Ay qreAet
qFz Fr ¥, ot A7 N Ao
qEs A, TETEERTY A
¥ @Y 3avv qwz =1 ¥ 3TN
g B TEE A F )

s, @79 F 17 FIT AN
T M faasr may T Tag
FET ¥ gwe o, gE wE F 3
Yar, giw wE § gAr Fov., A0q-
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oI & A qrad ged gue g |
alew ga a7 & #Afgsis gaedt
gavg oY waeTE ¥ oMy &
g1 | WA, FPSE ME AW X
QTSI F TWIF FFA & W
oflFT W F [d IR A arert
@Y, wfew wgaw 3g -

—that the Speaker is the member of

* the House who speaks the least,

77 Fgrad AT 7§ <ofer  gew
mE FEE § AT wT Fgr oas Y
Zrft, & 7l A | AfF e
¥ fagra-deai § mag fedY agrers
& g 8% FIMT A9ar gewd
g g FRy afteda g1 o
g 9 Smy Y7 9 97 17 FIIY
o g & faq = wf geit o
g 9 faarawesdt  Fv Sav
QAW F, 9F AFEAIT F HAC
gaead F A= Ao A=A g QY
# g T Wfgr o gy fred
ofg a5t & @@ § og | 0w deEd
gey, mAAn, 0F faza & %
gfg & @ @ F fads FT IR
fe = a0 ¥ ag s afzgy
M w4 faAmgn ag w1 Mg
MT FAY §FFL TF W F)
freTea@l, T SY qW gF WWEAY
F¥gm afge, a8 mad WA gadl
mar # mig F gw @ 4 gay

& guati § BF wor war &
qaeRedl | S o fewe noar
ar oo TRT & |9y ogy Fareay
. FIFN  QEITOT T W
fear am, 33 g wftey fvagean
F ot T g snaae

i & wadr At T @e §
At wg g1 F dmag § oF A9
#r wigg oy o7 fagd wow fEdy
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[ oft st oot mreaneY |

FAIFIC F fow fear ar S &
=g o afe si=y & fHo, s
favia s § for S6% T A
Fgal 41 1 Wuw 3§ 9T
F@ g7 ¥ & § wa smadw
qr ar ¥gr & A 9§ faorw
Al FT awar A M "F
ARG U 0 B 7 < S B <
qgal 41 | My & Wy AT
qg 99 @F 97 | § g0 1 ¥
geal g f& agt av Wt waw ¥
fofr F@ W WO IR T
23 91 H S99l @ @7 @
gewq g § W fewr ff @
ay § fs dm & f§ wge

§ oy M &, AV IF A KW
§ g7 & mad Sff gawAan
gre FW F AT I & T47
gan § f& madeig & wC g
qT W gI, TE TAT G FFA
F@ G

WA st (ST WRW) ¢
gEwng gafa A, maAim Saw
g4 & A, fader =@l F e
Fnai 7 owmow gfg W1 9ga1g
v famz 9=z fxg &, ® =AW
WOF, HUA X F Y GAG
FTM 8

qFEA, FRIMTTE 9 AT g
wm T, alaw fugw go #d.Al
¥ gew it gafew & §a@w
s fas o, graq, gifssaan
MT gTHad, & af=my mey e
3 wuF 8% g afl, g fad W
gam . F g WY Aum &
FAMm 1w anakd §
angafa % gfega &, v Sroge
T MTAT §aT F N, WoH

farquiy

[RAJYA SABHA]

'l

BRE S P E TR G IR TG T

M#n. Chairman 200

wdr Iyt oX qeslA ey go faw
aifae s #hT Anyar v afe
famr &, onF nw woE &
MT vy fgy gy § Sgat
Tt g fr oag miT & oRT wWE
gn aly ¥ T moR gEa 3@
;oY cwf, qIWMOF S AT
g 8 uewafiE uwar, gw A
oFf ¥ fFEr a9 R agsic mow
fomiz, mad drgar AT muF
ok it S (i G
nifgd waw W o F R A
TR
F WY g7 gU ¥ wax F:af
AT ST FR AT qH F AW
LG U

SHR! M. KALYANASUNDARAM
(Tamil Nadu): Mr. Chairman, the
honourable Prime Minister in her
short and sweet speech worthy of
the occasion, has paid all the compli-
ments to you without exaggeration.
I cannot. add to it. It is said of the
presiding officers that the presiding
officer is not the master of the House,
he is the servant of the House; he hag
neither eyeg to see nor earg to hear
except as directed by the House. But
in your case you have adorned the
seat with a dignity and authority of
your own, and the rulings that you
have given, especially the rulings you
have given an some of the privilege
motions, are worthy of entering the
pages of parliamentary history.

Although it ig said that the Spea-
ker is one who speaks the least, you
had made the Question Hour very
lively and 1 wonder whether, with-
out you, the Question Hour will be
what it used to be. You have helped
us, you have helped the Ministers
in answering questions, by your rich
experience and wide knowledge. Al-
though we will be missing you physi-
cally, we will be remembering you
and all your rulings which ‘will: be

I3
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vibrating in this hall for years to
come. We cannot forget you. Even
after you retire, you will be with us.
We will carry your memory with us
always. Before you, eminent men
like Dr. Radhakrishnan, Shri V. V.
Giri, Dr, Zakir Hussain, had occupied
this seat. But you have won a uni-
que place. On behalf of myself and
on behalf of my party I convey my
best wishes and regards and pray for
your long life, and I hope even from
outside you will continue to be a
guide, friend and philosopher to all
of us. v J ;

SHRI PARVATHANEN] UPEND
{Andhra Pradesh):: Mr. Chairman, I
join the honourable Prime Minister
and my other friends on this side in
paying my highest regards and tribu-
tes to you on behalf of myself and on
behalf of my party on the eve’of your
_ laying down this high office. Sir, you
have enlivened the proceedings of thig
august House by your characteristic
humour and guided its deliberations
with a judicial approach which you
had the occasion to cultivate in your
long and chequered caréer as a Judge.

Sir, there might have been occasions
when some of us might have caused
you irritation and annoyance. That
was only in the course of discharge of
our duties as members of the opposi-
tion which is destined to play the role
of a watchdog in a democracy. So,
that is all part of the game,

Sir, all of us hold you in high re-
gard and will cherish for long our
association with you in this House.
May God give you many more years
of service to the nation.

Sir, I hope you would not be temp-
ted to sit and read in a relaxed at-
mosphere afticr your laying down the
office, but will continue to take inte-
-rest in the national affairs and will
- give us benefit of your valuable ad-
- :vice on the -various developments
that may be taking place in this coun-
try from time to time. May 1 also
hope ‘that you will not hesitate to

s ama e
S I
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raise your voice, however feeble it is,
whenever aberrations take place in
the national political scene.

1 once again thank you and
convey our warm regards to you
and sincere appreciation of the
way you have conducted the delibera-
tiong of this House. We wish you
long life and prosperity.

SHRI MURASOLI MARAN (Tamil
Nadu). Mr. Chairman, it has heen
our privilege to have you as the Vice
President qf:{hdia and the Chairman
of the Rajya Sabha. The fact that
you had been elected as the concen-
sus candidate shows the trust and con-
fidence we all have in you, cutting
across party affiliations. Because a$
the former Judge of the High Court
and the Chief Justice of India you
were accustomed to peopleJtalking
only sense, sometimes you might have
felt uncomfcrtab'e here becausy this
is a different place. Sometimes we
would have created problemg for you
and tested your ear-drums. But you
have taken all these ip g lighter vien.

Sir, we oould never forget the par-
tees and the repartees exchanged bet-
ween you and the late lamented
Piloo Mody. Once when th2 "West
Indies Cricketer Marshal was getting
rung and when an Hon’ble Member
was making an uncomfortably situa-
tion here, you gaid jocularly: Look,
Marshal is here.

" Sir, I would never forget that when.
ever ag Vice President, you visited
States, you would be outside Ilindu
templee wailing for your wife who
went inside to offer prayers to the
Hindu God. 1 would say that more
than anything else you are a symbol
of our nation; you arg a unigqu= sym-
bol of secularism and Hindu Muslim
unity. Tf only some of oty Hindy and
Mus'im youths follow your example
of inter-religious marriages, there
woulq be no commynal problem and
there would be no Biwandis at all.
I wish our youngsters will follow
your example. _ .o

S
'
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{Shri Murasoli Maran]

Sir, on behalf of the DMK Party
and on my own behalf, I share the
sentiments expressed by the Hon’ble
Prime Ministey and wish you well. We
sto hope that your services will he
~always available to the people of
Indiz as ap elder statesman and gut~
.standing jurist.

*SHRI S. W. DHABE (Mal.arash-
-ira): Hon’ble Chairman, Sir, the
" moment of parting are always sad.
I agree with the sentimentg expressed
by Hon'ble Prime Minister and the
leaders of the Opposition. Sir, you
were unanimously elected as  Vice-
President in 1970. The unanimous
-election of the Chairman of thig House
ig a rare privilege and honour. You
have enhanced the yprestiga of this
high office by your Judicial insight
and gourteous behaviour, puring the
excited question hour also you main-
tained cool atmosphere by your light
hearted and humerous interventions.
Parliamentary proceedings cannot be
-effectiyve without patience and capa-
-city to withstand criticism, You have
given many historical rulingg from
your august seat. The key of your
succesg as the prisiding officer of this
August House can be traced to the
background of your life. I am glad
to recall—that you were educated at
Nagpur, the place from where I come.
Your wife Smt. Pushpa Hidaytulla
also hailg from the sames city. You
served as Justice of Nagpur and
Madhya Pradesh High Courts, And
then you were elevated to the highest
post of Chief  Justice of Supreme
Court. You have done commendable
service in social and educational fields
ag well. T am proud that I wag your
student in the Layw College Nagpur.
There, your popular name is ‘Hadi’.
Very soon you are going to retir, as
the Vice-President of India, 1 offer
iy best wishes to you Sir, for a happ,,
retired lfe. I would 1ike to recite
Marathi Couplet with wariation
“Tumhj Atna Vivruti Hota, Ameha
Ram Ram Shyama”,

*English translation of the original
-speech delivered in Marathi.
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The role of your wife in the suetess
of your public life ig very significant.
You are very dear to your friends and
others in Nagpur. 1 once again offer
nty best wishes for a very happy,
prosperouys retired life on my - own
behalf and on behalf of my party. Mr,
Chairman Sir, I am very grateful to
you—we shall never forget that by
your gracious decisions our Group,
the Uniteq Opposition of memberg ig
recognized in this House. It consists
of Cong (8), Nationaj Conference,
Forward Block, R.S.P. Janwadi Rash-
triya Congress, NNN.D.P. atc. and
independent Members. And hecapse
of this recognition we could take an
effective part in the proceedingy of
the House. On behalf of all of them,
I \gish you happy and prosperoug lite,
and....

AN HON. MEMBER: You haye not
mentioneg my party.

SHRI S. W. DHABE. Yes, also on
behalf of the Indian Union Muslim
League, I wish you a happy and pros-
peroug future after retirement and big
you farewell,

SHRI GHULAM RASQOOL MATTO
(Jammu and KXashmir): Sir, while
associating myself with the sentiments
expressed by our hon. Prime Minister,
T start with a couplet of Igbal:

Jou 33 Q)L‘ 3'7" JO c,&hw - oMy slg
ShS Uln¥ pae yie 2Ry A gp

I think ng hettey tribute can be paid
to you, Sir,than through this couplet.

Sir, during your tenure of office, all
of us, either from that or this side,
have been impresseg by your imparti-
ality. ‘Impartiality’ ig a word very
often used by very wany people. Not
only impartiality must be shown but
it should appear to have been shown.
You have shown it and demonstrated

it in this House during your tenure
of office.
Sir, on two occaslong I remember

when very ugly situations were saveq
by you. My leader, Mr. Dhabe, hag
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already said that there was a lot of
confusion for the Chair as well as th‘e
Members because under the Rules of
Procedure not legs than five people
are recognized ag a group and every-
body who did not come within  the
orbit of this rule wanteg to speak and
gave his name. Thig causegq embar-
rassment to the Chair as well a¢ 1o
the Members. You found a way: You
did not flout the Rules but at the
same time made us sit together 50
that we can get more time and con-
tribute to the .proceedings in  this
House. The other incident I remem-
ber, Sir, is when I, on an occasion, de-
manded a Division in this House which
was mot granted and therz wag some
controversy and the Bill wag passed.
Next day the matter came up to youl;
Sir. You defused the situation in
suth a manner that all Qf us of the
Opposition side could not do anything
sbout It

We shall really misg you, sir.

On my own behalf and on behalf of
the All Jammu and Kashmir Nationel
Conference, I extend to you, Sir, our
best wisheg for_ a happy life after your
retirement from the Chairmanship of
this House.

Sir, in this connection, I end my
speech with another couplet by Amir
Khusro, though he said it in an en-
tirely different context and for a
different occasion. When I recite this
couplet, T represent the entire House.

S Yo 9 gt Sy

ot 93 g3 002 gla e
il amr ogal af

- N S ek e
We became you, yoy became us

We were the life, you were the
. body

So that nobody tells us hereafter

That we are different and yoy are
different,

With these words, I wish you best
of luck. :

1056 RS—8
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SHRI KHUSHWANT SINGH (No-
minated): Sir, I am honoureq to pay
my own personal tributes and of &l
those of my colleagues who have been
nominateg to this House.

I have known you in three different
capacities. Yoy may not recall. The
first time when I met you wag when
you were the Chief Justice on the day
you passed the judgment on Lady
Chatterley’s Lover. I was somewhat
dismayed by your judgment because
you struck this novel, which by all
standardg is a secondary novel, not for
its being secondary, but for itg being
obscene. To my way of thinking, it
wag a petty childish judgment. There-
fore, when I knew you in your second
capacity as a man of letters, I was
somewhat reluctant 4o read  these
books. I thought that a man who
con :d~r- T.ady  Chatterley’s Lover
obseene cannot write very much gbout
himsel?. T wag very pleassntly sur-
prised at the wide range of topics
that you dealt with in your Memoires,
on history, literature, art, nature and
all.

And the third capacity in which ¥
have had the honour of knowing you
is as Vice-President ang ag Chairman
of this House. Sir, you have dis-
played infinite patience. I have seen
you facing a barrage of running com-~
mentaries by my late friend, Piloo
Modv, being heckled by Rameshwar
Singh and Mr. Jha and in thig gession
by the doughty characters like J. K.
Jain on one gide, Suresh Kalmad; on
the other side, Mr. Vishvajit Prithvi~
}it Singh here ang not to say the least,
by the three doughty ladies, Usha,
Monika and Saroj. You have been
abla to do this by your jnfinite pa-
tience and your wit which have al-
ways defused all tense atmosphere.

Mr. Chairman, Sir, T do not know
whether our paths will cross  again,
You move in gdifferent hemispheres
than what we move in, Timz2is a
great eraser of memories. The waves
with their little white bands erase the
footprints on the sand, the tide rises,
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the tide falls, But you have not left
your footprintg on sand. You have
left your footprints on our minds. I
can assure you that for years to come
we will remember you, for nothing
clse except that you are amongst the
greatest gentlemen that I have had
ever occasion to meet and a  gentle-
man hag become a very rare commo-
dity in the worlq today. Thank you.

SHRI SURESH KALMADI (Maha-
rashtra):  Sir, on behalf of back-

benchers op thig side and on  that-

side, I wish you well. You have heen
very kind to us. -

wft gugwwfq @ mERTE qar-
gfer off, mrar oAl S mYe
gEy ¥ W AT & wradly  Jgr
gifgat & wred gfd WY SEre
frare g7z Y § o T A
qUAT # § F TE§ WA W
g w g | ¥ ogmiim s
qO¥ W@ frwe o @
wifs woF gda awrwt ¥ &
TR § HiY WOET AN ¥ ag
gt fwz &1 swg B/ WOy
agt ®E a7 T F woAr 9q%
gwfa 7 o fagey [99 & fqu
gty frar o SowYy @w o
qIGHT 4% STFT Tgeal g g
g f& ag faenew @S 9ga weey
TFT ¥ AT W & | WY §F OF
T W g & awels w93,
JqE Q1T qH WOF Y ITAl
# tfew ¥ ww T # AT
frar oX 9§ 19 W F  ATGH!
oY €4z WX fywarg 9@ Ww o Ve,
T F o oqar 9@ ogRa | oW
3T gaIRw TG ¥ FA K FE
1 Tificg R IR TREEWY O%
fogr St wder wre awele @
F@ @ A faWg FF O FFT
T F A7 AT H BEFT T
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sy ¥ 5 wer w1 vy ¥ oAy
J7 guy Fr JN feafs o7 mg
@y Fw-adt far SwE ey o9
oiv Fgy ¥ 5 59 9w § gioer
q A gy T AT 9Tey S
Foar 1 afFr ggar & wew agar
fr @ stw & Y § o g5 W
FFT Y1 FET W@ 9E w9 fawarw
F WA 9T & FT g 1 I
@ W groofed g w1Etmaan
ole gt fogga & @It SIr@m
Fxerq & d9@ ¥ WAy gEe
& 3% ¥4 ¥, g3 GOET W
W SAFT QU AqA qgEw |

feamifamic & wrad] ¥, qlyas
giax fow @ v & Mg @
7 afew faamfesy & @7 w9
F§ INT WEY  THT WET
§ wmews fegla fag g9
ow AT Gsaut, wot  ofagt
g gEe-renr Tefet dme oag-
5 TEOTAEAT wEel &y A48T
¥ wer g fawer foo @ weq
e awdr gf W9 % ot 99
a@rit #r agg fedt @F urg @M
fgir swod fagmifagy & fqars
FY AT 4 ¥ owIeEr feogeft
FY {OIT 9T} RIGFT 1R e
qdq T gEd fau guiawe W@
gy wgd greedt wfRE A ogw
qg &Y ARAT Fr &gy g agmar
T guitwa fFur §
T oarg @ ¥ wiewr e s
& FMa A W TFe
Feal TiEt g o o @ Al
AqH g7 T IQIST ST FHAT ¥
frg gar ar 1 sw W F oSngE
g7, ST 91 W AN HEAE™ /T
Tig S ovE § faemr 91 T
Wt 3 frg waey Ffe @
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eI, WUY W 9g A
gafeg adl frar =fer mow g@
M ¥ ey a7 weel F vT a9y
W1 §5 F1a gF ghfag feur
Jgt g F7 Wy S F1F frar g
Tg 93T § OF WAW HeqT Fear
g | woET SEw agw g0 ewen
AN IR C I S G Ol
F& wigv faodi qwowl 1 YEw
frut, gemEw fwar 1| g wfagm
#T ag &) WEIQ BT FT g19y
geqra four & 1 F graT & fam
age & e fag gm0 meE
“ar§{ MT areEdR” RIF Fogan
ge Fr gy F1  wisalgw mo
g ot F faur & st & omaar
g fF 97 97 T&F W @ ogEd
g9 9a% 958 W9 gy § frwrd
g7 1 WaE T F I 9 fewed
§ ov ¥I@ & ¥R 49 fard §
A 97 gEd OF FITT AT AT
ST HadT @

g fquarg & # & wrAar
g fs =ioy 5@ 97 F1 Fag IS AT
FqT &1 WrEAT §  &AEIe fRur
9% 4% FFT yf wWEAr o9 1
ag wWiadl, ®3%, g AW
3T, WTE JF @A AR WTGET
st wiAaad &, wrak W faare g
F gn wgwr gawr Sifad @
1 g wE OWTHY §ET
gxie & arg w4 f& wlyw ggw o
@ T g TFT 0 R g
TYFqa %47 5 9at IETT § FH F

#§ modr AT ¥ AR gAR
$ grzg JuIAw dwq F &, IT
gEFT W ¥ WUFT AFF WM
g%z Fval § A S@Y ¥ NIAr
FGT § o ol &1 a7 Qe
o a9 gt figy oo wk wF
¥ gfax ¥9T &T g |
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THE LEADER OF THE HOUSE
(SHRI PRANAB KUMAR MUKHER-
JEE): Mr, Chairman, Sir, I associate
myself with the sentiments expressed
by the Prime Minister and distingui-
shed leaders of the various groups
just on the eve of your laying down
this high and august office.

Sir, it reminds me of the day when
you just assumed the responsibility,
not as the Vice-President of India,
but ag the Chairman of this House;
rather you initiated your functioning
as the Chairman in January 1980.
While responding to the felicitations
you said: “I would like to adjust
myself with the new environment”.
Perhaps, 1 can say without any fear
of contradiction, Sir, that you have
not only adjusted but, perhaps, you
have adjusted to the extent which
one of us did, as you came from a
totally different environment.

We received guidance and diree-
tion from you when the situation de-
manded, gg has been pointed out by
some of my colleagues, as part of the
game. Sometimes it happened, tem-
pers in the House ran high. More
heat is generated than light, and just
at that moment comes your sparkling
wit and spontaneoug humour.

I am told, and I do believe, that
both literature and law are equal to
you; but I don’t know which is your
first love. If somebody reads your
memoires, he will come to the con-
clusion that literature is your first
lovi: or, if somebody just goes
through the judgements—some of
them historical judgements—he will
come to the conclusion that law is
vour first love. I leave it to the judge.-
ment of the posterity. But here I
would like to say one thing that you
have disproved your most favourite
author, Shakespear whom very often
you have quoted. In one place, Sha-
kespear said, ‘When age {s in, wit is
out’. But, Sir, in your case, you

.have disproved it at the age of 79,

that despite age, wit is in, not out.

8ir, we had the privilege of func-
tioning under your benign steward-
ship. During the 5-year tenure as
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Chairman of this House yoy have 1n-
stitutionalised a part of the rules.
The rules which required a thorough
revision, were done under your dir-
ection; certain new modes of raising
discussion were introduced, and I
have no doubt, as some of your illus-
trious predecessorg are still remem-
bered and will be remembered in
future shaping the gcope and areag of
discussion on the floor of this House,
your rulings and your observations
and your efforts to institutionalise
some of these things will be remem-
bered in future.

Once again, Sir, I express my grati-
tude to you personally. It may be
ithe coincidence or synchronisation,
incidental or whatever it may be,
that during the full tenure of your
Chairmanship, I happened tg be the
Leader of this House, and 1 do admit,
as the Leader of the House, some-
times I did not come up to your ex-
pectations or up to the expectations
of the Members. But always you
gave me the right type of advice,
wise counsel, which helped me and
my colleagueg to discharge our duties
in a better manner,

I wish you sound health, long life
ang I have ho doubt, wherever yuu
be, whatever you do, you will con-
tinue to contribute your mile 1 ihe
betterment of our country. Thank
you

MR. CHAIRMAN: Madam Prime
Minister, Leader of the House, my
colleague Mr. Shyam I.al Yadav and
leaders of the different parties in the
House: I part with you with heavy
heart but also with a certain relation
that I shall be now joining mv family
from which I have been separated
for five long years. You probably do
not know that when the vacancy
came, the first offer came from the
Prime Minister for me to stand in
election. Unfortunately, I do not

contest elections becattse I felt that -

after being a judge for 25 vears. ¥
should either be accepted by every-
body or I should not stand. That is
why I had very reluctantly to say
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‘no’ to her, But when Choudhry
Charan Singh rang me up, that was
a very sad day, I had gone to a fune-
ral of a near relation and I had come
back, he rang me and said that we
are sitting here, all the leaders and
that we are making a request to you
to come and join. I said, I don't fight
elections and he said, no, it will be
a unanimous choice and he added one
more sentenfe which was decisive.
He said that if you stand there wiid
be no election and for the sake of the
country we all request you to come.
I told him, Choudhry Sahib, when
you mention ‘for the sake of the coun-
try’ you foreclose my choice and I
must answer this call of the coun}ry.
And that i how I came to you. I
did not even know what was in store
for me and when I came to this House
I realised that fools rush in where
angels fear to tread.

I tried to manage affairs of this
House with a certain amount of levity,
witticism and wit. Ag the Leader
said he quoled Shakespeare. My suc-
cess was not because, as he said the
adage, when age is in wit is out, did
not apply to me. In fact, another au-
thor said, when wine is in, the wit is
out. As I do not drink my wit is never
out. I made many friends here and
I must say that I shall miss many of
you not only now but also in future,
but two persong I must specially
mention. One was Mr. Piloo Mody
whose witticism and interjections al-
ways left me very happy because 1
liked to cross swords with him. The
other person whom I shall always
remember was Mr. Bhupesh Gupta,
a very sound parilamentarian. The
only defect in him was that when
he spoke he took off his hearing-aid.
Then there was no communication
between him and me and he went on
speaking as long as he liked. That
was the one thing and the other thing
I dreaded was the Zero Hour. I
thought the shoulders of my collea-
gue Mr. Shyam Lal Yadav were broa-
der than mine, That js because there
was one hon. Member who drove me
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out of this House and that was Mr
Jha who would get up from that gxde
with a point of order out of nothing.
When the Speaker of the House of
Commons said, are there many peints
of order. I said there are many
points of disorder in my House. He
took out his diary, noted it down anfi
said that he would communicate 1t
to his House as to what the Chairman
said in India.

It hag been a great pleasure to be
with you all. Sometimes, it was _not
very happy and I must say that if I
have hurt anybody’s feelings, 1 apo-
logise most properly and publicly for
any grievance I may have caused to

You. Tt is truc that they did

,P. . not’catch my eye Once the

Secretary-General wrote a glip
to me about a young lady saying she
was wanting to speak. I gave her a
chance and then I mildly told him:
“The lady should try to catch my eye
and not ours.”

There were many many occasions
on which I was completely taken
aback. But I can tell you that the
most enjoyable event in my life was
a privelege motion which I decided
against Mr. Khushwant Singh. He
called all the new Members “dog’s
body”. 1 told him that being a new
member, he was also a dog’s body.
Then 1 quoted Shakespeare’s Macbeth
that dogs are of all kinds, some are
shaggy and some are smooth. I am
so happy that he took it in good part
and did not take offence. But I must
say that that privilege motion’s reply
T wrote with great verve and it is
one of my proud performances in
this House.

Then, last of all there ig one coup-
let which was recited from Amir
Khusro. T might tell the hon. Mem-~
berg that the couplet is not entirely
of Amir Khusro. Half of it is of Amir
Khusro and half of it is of Nizamud-
din Aulia. It was Khusro who began
by saying—
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And then he got stuck because he
could not finish the couplet. It was

Nizamuddin Aulia who sgaid:

= ool sar ok WS
- ke 9 e o

So dont give credit only to Amir
Khusro. It was a joint effort.

Now I think I better finish. It is
two minutes past one already. I tell
you that you are very lucky in the
choice of your next Chairman—Mr.
Venkataraman. With hig disarming
and
gentlemanly manners, with his learn-
ing, with his acumen, he will make
an ideal and probably a better Chair-
man than I have ever been. I was
too flippant often. He will not be
that and he will keep the House {n
order., He has the highest regard
of mine. Sometimes when the news-
paperg trotted out some names, I
used to get goose-pimples. T did not
know what the Prime Minister might
do. She may choose a wrong person.
At last, she has made 3 proper choice.

And now I shall tell you that the
most difficult task is to be a success-
ful Vice-President. And also it fis
not easy to succeed. I will tell you
the story of Calvin Coolidge, one of
the most popular Presidents of the
United States of America. One day,
it wag reported by Mr. Morrow, who
wag the father of Anne Lindbergh,
the wife of the flier Lindbergh, the
people were sitting and they were
all talking as to whether Coolidge
would be successful or not. Anne
Lindbergh who was then only 6 years
of age was sitling there. They all
agreed that he would not be g sue-
cess, till Anne Lindbergh, six years
old then, said: “I am sure he will be
a success. Do you know you came
here and nobody asked me about the
plaster on my little finger. But he
was the one who enquired ahout it”.
Mr. Venkataraman is of that type.
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He will be kind to every body. He
will take the pains of others on him~
self.

As for me, I might as well finish
from Morrow’s account of Calvin
Coolidge with another story before
I sit down, thanking you all for the
very kind words in which you have
bid good-bye to me. I shall remem-~
ber these. One of you asked whether
I will ever enter the House again, 1
say I cannot enter by this door but
by that door by committing a con-
tempt of the House. The §tory that
I have from Calvin Coolidge is this.
Calvin Coolidge, when he retired, had
to flll a form. And unfortunately for
him, there were two entries which
he did not know what to do. One
was ‘“occupation.” So he wrotg “re-
tired.” Then the next entry was
“remarks.” And he said “good thing.”
I say the same. Thank you very much
for all your kind words,

Now, the House is not adjourned
yet. My colleague is going to carry
on, as he does, in the Zero Hour. I
must congratulate him for his per-
formance there. Thank you vety
much, all of you.

SHRI SURESH KALMADI: Sir, an
Indian Airlines’ plane has been hijac-
ked... (Interruptions)...

MR. CHAIRMAN: Not by me, 1
didn't do it... (Interruptions)...

[Mr. .Deputy .Chairman in the
Chair].

SHRI SURESH KALMADI: We
want a statement from the Govern-
ment on the hijacking. The security
check was not carried out properly
in Chandigarh. We want a state-
ment by the Government. An Indian
Airlines’ plane has been hijacked...
(Interruptions)..It is a serious mat-
ter. So we want a commitment that
a statement will be made today.

MR. DEPUTY CHATRMAN: Papers
to be laid on the Table.
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PAPERS LAID ON THE TABLE

I. Report of the Law Commission of
India on section 122(1) of the
Code of Criminal Procedure, 1973,

IL. Notification of the Minjstry of Law,
Justice and Company Affalrs
(Department of Company Affairs).

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
JAGANNATH KAUSHAL): Sir, I beg
to lay on the Table:—

1. A copy (in English and Hindi),
of the Hundred and Second Report
of the Law Commission of India on
Section 122(1) of the Code of Cr-
minal 'Procedure, 1973: Imprison-
ment for breach of bond for keep-
ing the peace with sureties. [Placed
in Library, See No. LT-3639/84).

II. A copy (in English and Hindi),
of the Ministry of Law, Justice and
Company Affairs (Department of
Company Affairs) Notification No.
1-CA(124)/81, dated the 19th May,
1984, amending the Chartered Ac-
countant Regulations, 1964, under-
section 30B of the Chartered Acco-
untants Act, 1949, {Placed in Library.

See No. LT-8676/84/].

L. Report and Accounts (1982-83) of
the Delhi Transport Corporation.

IL Reports (1977-78 to 1982-83) of the
Mormugao Dock Labour Board
and related papers.

III. Reports (1977-18 to 1982-83) of the
Visakhapatnam Dock Labour
Board and related papers.

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI):
Sir, I beg to lay on the Table:~—

I. (1) A copy each (in English
and Hindi) of the following papers,
under sub-section (3) of section 33
of the Road Transport Corporations
Act, 1950—

(i) Annual Report and Accounts
of the Delhi Transport Corpora-



